GOVERNMENT OF INDIA
MIN'ISTRY OF AGRICULTURFE:
DEPARTMENT OF /\GRFCULTURAL RESEARCH AND l?.'DUC/\_'H()N

Central Agricultural University, mphal {Manipur)

ORDINANCE

~ Imphal, the 31st lanuary, 1996
No. | of 1996

No V(. C:\U:’H(ES'I‘/‘\BLIS)/94: In exercise of the powers conterred by sub-section (2)

ol the Central Agricultural University Act, 1992 (No. 40 of 1992) 1. the Vice-Chancellor
ol the Central Agricultyral University, imphaf,.{é/ilh the previous approval of the Ceniral
Government, hereby make the first Ordinance Far the establishment and manage ment of

the College of Horticulture and fForestry, at Basar in Arunachal Pradesh, namely,

1 There shall be 3 Callege of Horticulture and Forestry hereinafior referred to
'hc‘ncef'orlh as the said College at Basar in Arunachal Pradesh which shall be g

constituent College of Central Agriculturai University, Imphal:

2. The said College shall be managed as per the Acr. Statutes and Ordinances of
~ the Central Agricultural University and the rt'agufations madé by the authorities

7 of the Central Agricultural L‘Jniversity from time to time, .
3. The said College shall have 4 year Bachelor of Science in Horticulture apd

Bachelor of Science in Forestry degree programme.

4. The said College ittty shall have an Iintake capacity of 22 students jor each
degree . programme,  including  those 10 be admitted as  per the
provisi‘éns/ndminations made by ICAR and the number of stiidents ‘may be.

increased to'a maximum of 40 for each degree programme.
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30 rhe sad College shall have Depariments specified in columr{ (2) of the table
- below and shatl consist of the Professor, Associate Professdr and Assistant

Protessor specitied in the corresponding entry in the said table.

* TABLE
| SI J Departtment JProt‘cssor Assctale | Assistan Totalﬁl
i No, Professor | Professor :
D | ,» _040' _Dssor 6
- |, Marhematics and Statistics R ] | 2 3 ‘
2 Agricultyral Economic§ N - | 2 3
R Extension Education and Rural | - | 2 3
Sociology y . e
3 Agricubtural Engineerning = I . R
5. Soits and Agricultural 0 | 2 4
Chemistry. !
\—6l Plant Pathologv - o | 2 3
7. Zoology. Enlomologj;' and | b 2 . =)
Nematology
& Pomology ' ! | 3 S
g 'La) Vegetabke Crops : | | 2 4
b)Y lLandscaping a;ld - ] 2 3
| Floriculture
A 10, "'  9) Plantation Crops and - 2 2 5
: - Spices
b) Aromatic and Medicinal - i 2 3
Plants
11 Post Harvest Technology - i 5
12 Sylviculture and Forest o } ! 4 G
Management, 7

-




is

4

F & &F &

L W

P l.;!’

» De ;;a rt ment

Professor | . Assciate

13 '_-Biology/'Botany, Tree I

improvemerit and Germplasm
resources

4. Agro-foi*cstry

- o 2 3

[5. Forest products ar.1d utilisation — i 27 3
NTWT

Dean : | - - !
Total 0 18 - 36 64

2. This Ordinance shall come into force on the date of jrs publication 1 the Official
Gazette,

(MP. Singh;
Viéc—Chancellor

Central Agricultural University, Imiphal

Memo No. VC/CAU/I4(EST/\BLIS)/94 {mpha] the 31st January, 1996
‘Copy for information and necessary action to:
I. The Registrar,
Centrai Agricultural University, Imphal,
2. All Directors, Deans and C_omblro!ier,'
| Central Agricultural Univeréitﬁ, Imphal,
3. ‘The Chief Secretary,

Govt. of Arunachal Pi'adesh/Manipur/ MeghalayaJMizoram/Sikkim;

“Tripura and
Sikkim. o /
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$0 The Seerelany Noph Uy Couanail Shibong Uvteghalava).

» o The DD.G (Hdn, ICAR, New Dethi - 172 ’

6. It Scerctary, DARTYSecretary, ICAR.

Krishi Bhavan, New Delhi - -
1
(M.P. Singh)
—~—=%1e=Chancellor,
Central Agricultural University, Imphal.
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